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subiect: Ilecraration of First Appelrate Authority for RCD- reg.

with the approvar of the competent Authority, ir has Qge! dqqided to designate
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2. This issues with the approvarof the competent Authority.
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Date: 1 1 December,Z0Z4

Signed by

Manish Kurnar Bhaskar

Date: 1 1 -12-2024 09:45:04
(Manish Kumar Bhaskar)

Deputy Director (HR)

Concerned Officer.
RTI cell (for necessary action in view of appointment of cptos/FAAs)
lT Division - lor uploading on website under CPlo section and e-office dashboard.
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